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in the oil pool account would inter alia
depend on the quantities and interna-
tional prices of crude oil and petroleum
products importeqd during the year.

(b) and (c) The prices of petroleum
products are fixed keeping in view the
costs, growth in demand and other socio-
economic factors.

Allotment of L.P.G. Agencies

4506. SHRI S. S. SURJEWALA: Will
the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) what is the present policy for grant
of Petrol|Diesel outlets, Gas Agencies
and Kerosene agencies respectively;

(b) whether Government are aware
that on account of variance jp the prices
of Kerosene and L.D.O. the Kerosene is
being mixed in the Diesel oj] causing a
great loss to the farm machineries and
transport vehicles;

(c) whether it is a fact that most of
these outlets|agencies are handed over to
other persons to whom these were not
sancfioned; and

(d) if so, the what steps arg being
taken to stop the malpractice?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) Selection of
all dealers are carried out as per Tndusery
Guidélines under varibus categories thro-
ugh approve Selection Agencies ond
also at the discretion of Governmént.’

(b) to (d) Complaints about adultera-
tion in diesel and kerosene are reeeived
by Govérnment from time to time and
prompt action is taken in thig regard as
per the Marketing Guidelines.
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Complaints against the Dealers of Petro-
lemm Products in Andhra Pradesh

4508, DR. YELAMANCHILI SIVAII:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of complaints received
against the dealers of petrolenm products
during the last one year in Andhra Pra-
desh, category and district wise; and

(b) what steps have been taken to
redress the Same?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHR1I B.
SHANKARANAND) (a) and (b 494
complaints against LPG dealers and 35'
complaints against Retail Ouﬁets were
received during 1991-92 in Andhra Pra-
desh, Appropriate action is taken after
investigation.

Increasc in Petro Goods Prices

4505. SHRT SURESH KAIMADI; Will
the Midlster of PETROLEUM AND
NATURAL GAS be pleased ¢o state:



